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Upon the verification of the Corporate Debtor’s (CD)
documents and records, it was observed that certain
challans has been paid by the CD under protest related

to various assessment years, and few orders were passed

Deputy Unsecured by higher authorities the effect of which were not
Commissioner Operation considered by the Income Tax Department while filing
1 [of Income Tax | Pune NA 23052024 | 59750,775 - | al Debt 2 | No | 0% e 8 - 597,50,775  |their claim form. In this regard, the RP has duly
Circle -1 (1), Governme| intimated the Income Tax Dep to submit a
Pune nt dues revised claim form reflecting the correct amount of their

claim. The Income Tax Department has not yet
submitted the revised claim with true particulars of the
claim amount.

In the 8th COC meeting held on January 6, 2025, the

Unsecured COC members resolved that there is meit in filing an
ARG Operation appeal against the impugned order dated December 5,
2 |Commisionerof| o NA 05.12.2024 | 2423067 - | al Debt 2 | No | 0% o S 5 2423067  |2024, of the GST Department. Accordingly, the RP was
‘105T Division Governme requested to file an appeal against it.
VI (Hadapsar) g
62173842.00 - - - 62173842.00




